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1 2 3 4 5 6
12. Punjab - - 59.00 284.65
13. Rajasthan 3472.00 1505.41 19.00 63.85
14. Tamil Nadu 44.00 3273 F700 625.03
15. Uttar Pradesh 75.00 42.15 13.00 579.10
16. West Bengal 136.00 86.87 19.00 80.76
Torar NHM States 7306.00 327228 938.00 911758
HMNEH States
1. Assam - - 6.00 2250
2. Mizoram - - 3.00 12000
3. Nagaland - - 2200 24375
4. Himachal Pradesh - - 1.00 375
5. Uttarakhand - - 31.00 94.54
Totar 63.00 484.54

Pathetic condition of farmers in Chhattisgarh

T#218. DR. BHUSHAN LAL JANGDE: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(a) whether the issue of suicide by farmers due to drought or other reasons in
Chhattisgarh has been deliberated upon;

(b) whether Government proposes to provide full assistance to farmers who are
in pathetic situation and getting little relief for loss of their crops due to lack of rain
and problems such as costly fertilizers, pesticides, seeds, ploughing and sowing; and

(¢) whether Government proposes to provide sufficient relief to the drought
affected farmers?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE (SHRT RADHA
MOHAN SINGH): (a) The National Crime Records Bureau (NCRB) compiles and publishes

data on farmer suicides in its report entitled © Accidental Deaths and Suicides in India’

for every calendar year (January to December). The Reports are available till the year

TOriginal notice of the question was received in Hindi.
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2014. The Report for the year 2015 has not yet been published. However, the Revenue
and Disaster Management Department of the Government of Chhattisgarh has reported
18 cases of suicide by farmers in six districts of the State during the year 2015, from
January 2015 onwards. Out of these 18 cases, 4 cases are reported to have been due
to family reasons and the remaining 14 due to other reasons including illness and poor
financial status. The State Government has further, stated that they have given financial
assistance of ¥ 1.20 lakh to one farmer family and ¥ 20 thousand each to two more

farmer families of Rajnandgaon district, as per their norms.

{(b) and {c) The Department of Agriculture, Cooperation and Farmers Welfare is
mandated to coordinate relief measures necessitated by drought, hailstorm, pest attack,
frost/cold wave. The State Government initiates necessary relief measures in the wake
of natural calamities including drought {rom State Disaster Response Fund (SDRF)
which 1s readily available with them. Over and above SDRF, National Disaster Response
Fund (NDRF) is sanctioned on receipt of relief memorandum from the State Governments

in accordance with extant norms and procedures.

During Kharif, 2015, the State Government of Chhattisgarh submitted Memoranda
seeking financial assistance of ¥ 6093.79 crore {rom the Central Government. The Inter-
Ministerial Central Team (IMCT) have visited the State from 29th to 31st October, 2015
to review the reported drought situation. The proposal for assistance is under process

of finalization.

Besides the following interventions have been made in the wake of deficient
rainfall:

{a) Implementation of diesel subsidy scheme for protective irrigation of crops;

{b) Enhancement of ceiling on seed subsidy to partially recompensate the farmer
for the additional expenditure incurred in resowing and/or purchasing appropriate

varieties of seeds;

{c) Implementation of interventions on perennial horticulture crops under the

Mission for Integrated Development of Horticulture (MIDH);

{d) Implementation of Additional Fodder Development Programme (AFDP) as a
sub-scheme of Rashtriya Krishi Vikas Yojana (RKVY).

Also, in order to protect the farmers against crop failure due to natural calamities,
pests and weather conditions, Government of India has recently introduced the National

Crop Insurance Scheme (NCIP) with component schemes of Modified National
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Agricultural Insurance Scheme (MNAIS), Weather Based Crop Insurance Scheme
(WBCITS) and Coconut Palm Insurance Scheme (CPIS). In addition, National Agricultural
Insurance Scheme (NAIS) which was to be withdrawn after implementation of NCIP
from Rabi 2013-14 has been extended further.

Inspection of railway tracks

#219. SHRI PAUL MANOJT PANDIAN: Will the Minister of RAILWAY S be pleased

to state:

(a) whether it is a fact that Railways have ordered all the Railway Zones to carry
out inspection of tracks and to maintain them according to prescribed standards, if so,

the details thereof; and

(b) whether it is also a fact that during the inspection carried out at many places,
it has been found that the tracks were in very shabby condition, if so, the details
thereof?

THE MINISTER OF RATLWAY'S (SHRI SURESH PRABHU): (a) Indian Railways
have a system of scheduled inspections by Railway officials which inter afia, includes
daily inspection by Keyman, inspection/monitoring at predefined interval by various
levels of inspecting officials and measurement/monitoring of track parameters by Track
Recording Cars (TRCs) and Oscillation Monitoring Systems (OMS). In addition,
directives/instructions/guidelines are 1ssued and special drives are launched from time
to time at various levels viz Divisions, Zonal Railways and Railway Board. Recently,
a safety drive for inspection and maintenance of station yards was launched on 28/09/
2015.

(b) No, Sir. However, wear of track and generation of defects is a normal process
due to passing of traffic and the maintenance schedules of tracks have been drawn up
keeping the same in view. The defects noticed during inspection get rectified in planned
manner. If considered necessary, suitable speed restrictions are imposed by field officials

till rectification of defects is done.
‘Women compartments in trains

*220. SHRI BALWINDER SINGH BHUNDER : Will the Minister of RATLWAY S be
pleased to state:

(a) whether it 1s a fact that there are very few women compartments in various

trains on important routes, if so, the reasons therefor; and



